INCOME TAX APPELLATE TRIBUNAL, PUNE

FOR 25-SEPTEMBER-2026 (FRIDAY)

CISCO WEBEX ID & PASSWORD FOR VIRTUAL HEARING.
(COURT ROOM NO. 1) Meeting No: 2642 452 8669 Password: 123456
(COURT ROOM NO. 2) Meeting No: 2641 092 6123 Password: 123456
(COURT ROOM NO. 3) Meeting No: 2644 587 1121 Password: 123456

BEFORE SHRI RAMA KANTA PANDA, VICE PRESIDENT
AND MS. ASTHA CHANDRA, JUDICIAL MEMBER

Court No. 1
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY Assessee Bench
1 MA 112 PUN 5075 2020-21 E:?I]-ES‘]HREE GOMTESH NAGARI SAH PAT SANSTHA MARYADIT (E- A
2 MA 45 PUN 2026 2020-21 {[D] MOHAN DAGADU CHOUGALE (E-FILE) A
3 MA 46 PUN 2026 2017-18 |[A] VIJAY SHRIDHAR WADKAR B
4 MA 47 PUN 2026 2019-20 |[A] SHEI RAJIV NAGARI PATASAVNSTHA MARYA HITANI (E-FILE) B
BEFORE SHRI MANISH BORAD, ACCOUNTANT MEMBER
AND SHRI VINAY BHAMORE, JUDICIAL MEMBER
STAY APPLICATIONS Court No. 2
Srl Appeal Number AY Assessee Remarks
1 SA 32/PUN/2026 ° 5018-19 | [A] KAMLAKAR JAYRAM SALUNKE (E-FILE) A
2 SA 33/PUN/2026 ~ 2022-23 | [A] PUNE BP DEVELOPMENT PRIVATE LIMITED (E-FILE) e
3 SA 34/PUN/2026 2022-23 | [A] GOODYEAR SOUTH ASIA TYRES PRIVATE LIMITED (E FILE .
4 SA 35/PUN/2026 2015-16 | [A] SHASHIKANT BALASAHEB ALHAT (E-FILE) SMC
5 SA 36/PUN/2026 2024-25 | [A] MILIND GOVARDHAN BHAVSAR (E-FILE) A
BEFORE SHRI MANISH BORAD, ACCOUNTANT MEMBER
AND SHRI PAVAN KUMAR GADALE, JUDICIAL MEMBER
Court No. 2
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY Assessee Bench
1 MA 50 PUN 2026 2016-17 |[A] SHARAD SHAH & CO B




BEFORE SHRI MANISH BORAD, ACCOUNTANT MEMBER
AND MS. ASTHA CHANDRA, JUDICIAL MEMBER

Court No. 2
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY Assessee Bench
1 MA 90 PUN 2025 2014-15 |[D] SHRI ASHOK BHAWARLAL JAIN (E-FILE) A
2 MA 91 PUN 2025 2017-18 |[D] SHRI ASHOK BHAWARLAL JAIN (E-FILE) A
3 MA 92 PUN 2025 2018-19 |[D] SHRT ASHOK BHAWARLAL JAIN (E-FILE) A
4 MA 10 PUN 2026 2020-21 |[D] SANGRAM VISHWASRAO KACHARE (E-FILE) B
5 MA 11 PUN 2026 2020-21 |[D] SANGRAM VISHWASRAO KACHARE (E-FILE) B
6 | MA 34 PUN 2026 2020-21 |[A] RAMAKANT BABRUWAHAN WAGHCHOURE B
BEFORE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND SHRI VINAY BHAMORE, JUDICIAL MEMBER
Court No. 3
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY Assessee Bench
il MA 26 PUN 2025 2019-20 |[A] SHRI VENKATESHWARA PANMASALA INDUSTRIES PVT LTD B
2 MA 111 PUN 2025 2017-18 |[A] SARDAR SHIVAJI VARPE (E-FILE) SMC
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